
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

IN THE MATTER OF:  

 

 ORIGINAL APPLICATION NO. 436/2023  

 

News Item Titled “Building Boom Put Vulnerable Gangotri Dham At Risk: 

Experts” Appearing in the Hindustan Times Dated 08.08.2025. 

 

Versus 

 

Ministry of Environment, Forest and Climate Change, Dehradun 

 

WITH 

 

ORIGINAL APPLICATION NO. 418/2025 

 

PRIYANK BHARATI                                                              …APPLICANT  

VERSUS 

UNION OF INDIA & ORS.                                                    …RESPONDENT(s) 

INDEX 

S.NO. PARTICULARS PAGE NO. 

1. FURTHER PROGRESS REPORT ON BEHALF 

OF RESPONDENT NO. 9 IN COMPLIANCE OF 

THE ORDER DT. 17.02.2026 PASSED BY THE 

HON’BLE NATIONAL GREEN TRIBUNAL, 

NEW DELHI 

 

 ANNEXURES  

2. COPY OF THE LETTER DT. 14.05.2026 HAS 

BEEN ANNEXED HEREWITH AS ANNEXURE-1 
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3. COPY OF THE FURTHER REPORT DT. 

19.05.2026 HAS BEEN ANNEXED HEREWITH 

AS ANNEXURE-2 

 

THROUGH COUNSEL 

                                                                                                                    

 

 

BHANWAR PAL SINGH JADON 

COUNSEL FOR STATE OF U.P. 

Bhanwar09jadon09@gmail.com| 9639286572 

Date: 26.05.2026                                                        

Place: NOIDA                      
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1. That I, the Deponent in the above captioned matter am fully conversant 

with the facts of the case and is competent and authorized to swear the 

present response. 

  

2. That in the present matter the applicant has raised a plea that on account of 

cloud burst on 05.08.2025 at Dharali at the confluence of the Kheer Gad & 

Bhagirathi River, severe damage has been caused in the downstream 

districts including Bijnor, Muzaffarnagar, Meerut, Hapur and several other 

places. 

  

3. That the present matter was last listed for hearing on 17.02.2026, wherein 

the Hon’ble Tribunal directed as under: 

“15. Hence, we require the Respondent No. 5 and 9 to file further progress 

report atleast one week before the next date of hearing.” 

 

I. STATUS OF DEMARCATION OF THE SEGMENT-B, PHASE 1 OF 

THE RIVER GANGA ON THE BASIS OF 100 YEARS RETURN 

PERIOD 

4. It is submitted that the delineation work of the Ganga River based on the 

100 return period is being carried out by the Central Water Commission, 

Government of India. Regarding the updated progress, it is informed that 
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the stretch of the Ganga River from Haridwar to Unnao falls under a total 

of 13 divisions. 

 

5. That it is germane to mention that as earlier submitted in the Updated 

Report dt. 16.02.2026 (Refer @ Pg No. 334, Para No. 5 of the Judicial 

Record) the information regarding the embankments and barrages on both 

banks of the River Ganga received from the concerned divisions has been 

submitted by the Executive Engineer, Drainage Division–I, Meerut to the 

Central Water Commission vide letter dt. 28.08.2025.  

  

6. That in this regard, the Central Water Commission, New Delhi has 

informed that the complete information has not been furnished in respect 

of: 

• Inflow and outflow discharge data of barrages for a minimum period 

of 25 years or the maximum available daily-wise data for each 

division; and  

• Detailed information regarding embankments constructed within the 

jurisdiction of the concerned divisions in GIS shapefile format. 

 

7. That further vide letter dt. 14.05.2026 it has been requested to the 

concerned divisions to provide the requisite information. Upon receipt of 
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the information from the divisions, the same shall immediately be 

forwarded to the Central Water Commission, New Delhi. 

A Copy of the letter dt. 14.05.2026 has been annexed herewith as 

ANNEXURE R-1. 

  

8. That it is further submitted that the said exercise shall be carried out in 

consonance with the Ganga Rejuvenation Order, 2016 keeping in view of 

the 100 years return period. 

 

 II. STATUS OF DEMARCATION OF THE SEGEMENT-B, PHASE-2 

(UNNAO TO BALLIA) 

9. That with respect to the progress of physical demarcation of the floodplain 

zone of River Ganga- Segment- B, Phase-II (Unnao to Ballia), it is 

submitted that the said progress on behalf of Chief Engineer, Sone, 

Irrigation and Water Resources Department has been submitted in the 

matter of Ganga Pollution Vs State of U.P. & Ors. (OA 515 OF 2023) vide 

further report dt. 19.05.2026. 

A Copy of the further report dt. 19.05.2026 has been annexed herewith as 

ANNEXURE R-2. 
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10. That it is submitted that in total, 7,350 flood plain boundary pillars were 

required to be fixed across 13 districts of the State of Uttar Pradesh.  

 

11. That the process of physical demarcation of the flood plain of River Ganga 

under Segment-B, Phase-II (stretch from Unnao to Ballia), involving 

the fixation of 7,040 boundary pillars across 13 districts of the State of 

Uttar Pradesh, has been substantially completed, except for a remaining 

stretch of approximately 50 kilometres falling within District Prayagraj as 

the same has encountered obstruction on account of strong protests and 

resistance from residents of the adjoining areas. 

 

12. That the physical demarcation work in District Prayagraj is presently under 

progress. It is submitted that, out of the total proposed fixation of 1,210 

boundary pillars along a stretch of 250 kilometres in District 

Prayagraj, 900 pillars have already been fixed covering approximately 

200 kilometres of the stretch. The remaining 310 pillars are yet to be 

fixed over the balance stretch of approximately 50 kilometres.  

 

13. It is further submitted that, for completion of the aforesaid work, the 

Irrigation Department vide letter dated 26.12.2025 requested the District 

Magistrate, Prayagraj to issue necessary directions for deployment of 

adequate police force for ensuring smooth execution of the demarcation 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION.  515/2023 

IN THE MATTER OF: 

GANGA POLLUTION                                                                       …APPLICANT 

VERSUS 

STATE OF UTTAR PRADESH & ORS.                          …RESPONDENT(s) 

 

INDEX 

S.NO. PARTICULARS PAGE NO. 

1. FURTHER REPORT ON BEHALF OF CHIEF 

ENGINEER, SONE, IRRIGATION AND WATER 

RESOURCES DEPARTMENT, STATE OF U.P. IN 

COMPLIANCE OF THE ORDER DT. 10.02.2026 

PASSED BY THE HON’BLE NATIONAL GREEN 

TRIBUNAL, NEW DELHI 

 

 ANNEXURES  

2. Copies of the photographs of the pillars fixed 

ANNEXED HEREWITH AS ANNEXURE R-1 

 

3. COPY OF THE LETTER DT. 26.12.2025 

ANNEXED HEREWITH AS ANNEXURE R-2 

 

4. COPY OF THE LETTER DT. 31.12.2025 

ANNEXED HEREWITH AS ANNEXURE R-3 

 

5. COPY OF THE LETTER DT. 15.05.2026 

ANNEXED HEREWITH AS ANNEXURE R-4 
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THROUGH COUNSEL 

                                                                                                                    

 

 

BHANWAR PAL SINGH JADON 

COUNSEL FOR STATE OF U.P. 

Bhanwar09jadon09@gmail.com| 9639286572 

Date: 19.05.2026                                                        

Place: NOIDA                                     
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I. BACKGROUND OF THE MATTER 

3. That this O.A. pertains to the pivotal issue of defining and demarcating 

the Flood Plain Zone of River Ganga and its tributaries in the State of UP 

especially in reference to the River Ganga (Rejuvenation, Protection and 

Management) Authorities Order, 2016 and the action taken by the 

authorities for protecting the Flood Plain Zone. 

 

 

4. That the present matter was last listed for hearing on 10.02.2026, wherein 

the Hon’ble Tribunal directed as under: 

“2. Learned Counsel appearing for State of UP submits that work of 

demarcation of flood plain with ground truthing and putting up the pillars 

in the stretch under consideration will be completed by 31.03.2026 within 

the timeline.”  

 

5. That it is submitted that in compliance of the aforementioned directions, 

the further progress report with respect to the same is herein as under.  

 

6. That, in total, 7,350 flood plain boundary pillars were required to be 

fixed across 13 districts of the State of Uttar Pradesh.  

 

7. That the process of physical demarcation of the flood plain of River 

Ganga under Segment-B, Phase-II (stretch from Unnao to Ballia), 

involving the fixation of 7,040 boundary pillars across 13 districts of 

the State of Uttar Pradesh, has been substantially completed, except for 
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a remaining stretch of approximately 50 kilometres falling within District 

Prayagraj as the same has encountered obstruction on account of strong 

protests and resistance from residents of the adjoining areas. 

Copies of the photographs of the pillars fixed have been annexed herewith 

as ANNEXURE R-1. 

 

8. That the physical demarcation work in District Prayagraj is presently 

under progress. It is submitted that, out of the total proposed fixation of 

1,210 boundary pillars along a stretch of 250 kilometres in District 

Prayagraj, 900 pillars have already been fixed covering 

approximately 200 kilometres of the stretch. The remaining 310 

pillars are yet to be fixed over the balance stretch of approximately 

50 kilometres.  

 

9. It is further submitted that, for completion of the aforesaid work, the 

Irrigation Department vide letter dated 26.12.2025 requested the District 

Magistrate, Prayagraj to issue necessary directions for deployment of 

adequate police force for ensuring smooth execution of the demarcation 

process. That thereof, the District Magistrate, Prayagraj vide letter dated 

31.12.2025 addressed to the Police Commissioner, Prayagraj, requested 

provision of the requisite police force. It is submitted that the said police 

force has been deployed and the remaining demarcation work is likely to 

be completed by 15.06.2026 as per the letter dt 15.05.2026 of the 

Executive Engineer, Flood Works Division, Prayagraj. 
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Copies of the letters dt. 26.12.2025, 31.12.2025 and 15.05.2026 have 

been annexed herewith as ANNEXURE R-2, ANNEXURE  R-3 AND 

ANNEXURE R-4. 

 

II.  PROGRESS WITH RESPECT TO THE TRIBUTARIES OF GANGA 

 

7. That further it is submitted that the progress report with respect to the tributaries 

of Ganga is herein as under: 

 

 

S. 

No. 

 

 

Name of 

River 

 

Chief Engineer 

Concerned with 

Flood Plain Zone 

Delineation 

 

 

Stretch 

Reference 

of 

Hon’ble 

NGT O.A. 

Final Date 

for 

Completion 

of Flood 

Plain Zone 

Delineation 

 

1 

Ganga 

(Segment B 

Phase-1) 

Chief Engineer, 

Ganga 

 

Bijnor to Kanpur 

 

200/2014 

 

Completed 

 Ganga 

(Segment B 

Phase-2) 

Chief Engineer, 

Information System 

Organization 

 

Unnao to Ballia 

 

200/2014 

 

Completed 

2 Yamuna 
Chief Engineer, 

Ramganga 

Asgarpur to Etawah and 

Shahpur to Prayagraj 
673                                                                                                                                                            

/2018 

Completed 

3 Kali (East) 
Chief Engineer, 

Ganga 

Muzaffarnagar to 

Gulawathi 
673/2018 In Progress 

4 Varuna Chief Engineer, Son Rameshwar to Varanasi 
673/2018, 

483/2022 
In Progress 

5 Hindon 
Chief Engineer, 

Yamuna 

Saharanpur to 

Ghaziabad 
673/2018 In Progress 

6 Gomti 
Chief Engineer, 

Sharda Sahayak 
Sitapur to Varanasi 673/2018 31.03.2027 

7 Ramganga 
Chief Engineer, 

Eastern Ganga 
Moradabad to Kannauj 673/2018 Completed 

8 Betwa 
Chief Engineer, 

Betwa 
Hamirpur to Vagpura 673/2018 

 

Complete

d 

9 Ghaghra 
Chief Engineer, 

Gandak 
Barhalganj to Deoria 673/2018 In Progress 

10 Rapti 
Chief Engineer, 

Gandak 
Domingarh to Rajghat 673/2018 In Progress 

11 Sai 
Chief Engineer, 

Sharda Sahayak 
Unnao to Jaunpur 673/2018 31.03.2027 
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12 

 

Saryu 

Chief Engineer, 

Gandak / Sharda 

Sahayak 

 

Ayodhya to Ilfatganj 

 

673/2018 

 

31.03.2027 

13 Suvav 
Chief Engineer, 

Saryu-2 
Entire Length 433/2022 Completed 

14. Tedhi 
Chief Engineer, 

Saryu-1 

Chittora Lake to Lolpur 

Vikamajot 
402/2024 Completed 

15 
Budhi 

Ganga 

Chief Engineer, 

Ganga 

Chausana Village to 

Khwajapura 
511/2023 Completed 

16 Solani 
Chief Engineer, 

Ganga 

Raharanpur to Muzaffarnagar 
632/2022 Completed 

 

17 

 

Khokhri 
Chief Engineer, 

Yamuna 

Dongri Dam to confluence 

with Sindh River 

 

201/2024 

 

Completed 

18 Pandu 
Chief Engineer, 

Ramganga 
Entire Length 985/2019 In Progress 

19 Noon 
Chief Engineer, 

Ramganga 
Entire Length 985/2019 In Progress 

20 Sengur 
Chief Engineer, 

Ramganga 
Entire Length 985/2019 In Progress 

21 Assi Chief Engineer, Son Entire Length 483/2022 In Progress 

22 Ishan 
Chief Engineer, 

Ramganga 
Entire Length 515/2023 In Progress 

23 Kali (West) 
Chief Engineer, 

Ganga 
Entire Length 515/2023 In Progress 

24 Krishni 
Chief Engineer, 

Ganga 
Entire Length 515/2023 In Progress 

III. STATUS OF PHYSICAL DEMARCATION OF RIVER YAMUNA 

8. That with respect to river Yamuna the status is as under: 

● The delineation work has been completed. 

●  The project has been formulated and duly approved by the Chief 

Engineer Committee. 

● That the Total Stretch from Asgarpur to Prayagraj is 1,056 kilometres  

● The project has been approved by the Technical Audit Committee of 

Flood Control Council of Uttar Pradesh Govt.  

● Project has been presented to the Steering Committee for approval. 
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